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Shri il. B. Bbapt: As I said, such 
a cell is already working for the last 
two years since 1962 and along it there 
are other agencies for quality control. 
So that aspect will also be considered. 
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Shri P. Venkatasubbalah: May I 
know whether the Government is 
estimating the 1095 we are incurring 
when compared with other countries 
so far as cost of production is con-
cerned and i!f that is so, to what ex-
tent? 

Shri B. R. Bhagat: That is a ques-
tion of detail. In each case it is a 
different study. 
'Seminar on Employment of S.OS. and 

S.Ts. 

+ r Shri Sidc1iah: 
0157 J Shri BameIiIlwar TantIa: 

" Shri Onkar Lal Berwa: 
l Shri Dbaon: 

Will the Minister of. PlaDninr be 
pleased to state the steps tsken by 
{;overnment to implement the recom-
mendations made by the Seminar held 
in New Delhi in January-February, 

'1964 on the Employment of Scheduled 
Castes and Scheduled Tribes? 

The MiDlster for PlaDninr (Shri 
B. K. BIIapt): The steps taken are as 
fo11owe: 

1. A list of recommendations of 
the Seminar was circulated 
among all States and Union 
Territories and concerned 
Central Ministries. 

2. A letter was sent by the late 
Prime Minister to the Chief 

Ministers of States asking thf' 
State Governments to exa-
mine these . recommendations 
with a view to taking con-
crete action. 

Shri Siddiah: May I know whether 
the recommendation of the Seminar 
to reserve posts in Class I and n by 
promotion to the Scheduled Castes 
and Tribes had been considered by 
the Government and if so, what is the 
decision of the Government~ 

Shri B. R. Bbagat: Along with the 
other recommendabons this is being 
considered by various authorities as 
well as the State Governments. 

Shri Siddiali: Apart from the letter 
written by the late Prime Minister, 
to the States has he advised the Cen-
tral Ministry to take any action in 
the matter? 

Shri B. R. Bhapt: The Central 
Ministries concerned are also taking 
steps in the matter. 

8hri Rameshwar Tantia: May I 
know whether the percentage of re-
servation for Scheduled Castes and 
Tribes are not fulfilled at p1'E'~ent and 
if so whether the Government thinks 
of changing the method pf selection? 

Shri B. R. ~t: It is considered 
by the Home Ministry. 
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8hri B. S. PlIDdey: In order to pr0-
vide employment opportunities to 
Scheduled Castes and Tribes, will it 
be recommended that wherever in-
dustries are established, the first pre-
ference should be given to the Sche-

• duled Castes and Tribes? 

Shri B. B. Bhapt: It is a matter !for 
the Home Ministry Qut 1 may say that 
this principle is accepted that local 
people will have to be given some 
prefereooes-I mean certain tribal 
people and others. 
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Shri Basamatari: It came to our 
notice during the discussion in the· 
seminar that some important mem-
bers sug~ that since the schedul-
e.d caste and scheduled tribe .students 
were receiving college education in 
backward areas and they are tb£. pro-
ducts of the low st!Indard at educa-
tion in the colleges in those areas B!ld 
therefore they cannot tompete with 
the other candidat~s coming from 
other forward areas, so a separate ex-
amination .JIhould be !1eld among the 
scheduled easte and scheduled tribe 
boys alone for the reserved quota and 
if so what· is the reaction of th" Gov-
em~t to this suggernon? 

Sbrl B. B. Bhapt: It is for consi-
deration by the Ministry of Education. 
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Shareholders of 'Patriot' 
-l58. Shrl Bart Vislmu )[&math: 

Will the Mini.rter of JI'IDaDce be pleas-
ed to state: 

(a) whether his attention has been 
drawn to the names of shareholders 
of Patriot published in its issue of 
the 1st Merch. 1964: 




